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(d) No, 8ix,

(e) The suggestiong made in Decem-
ber 1979 by the then Secretary (De-
fence Production) are being consider-
ed and a review of the cadre structure
of the officers in the DGI Organisa-
tion ig under active consideration of
the Government. The cadre review is
proposed to be completed as early as
possible in consultation with Depari.
ment of Personnel & Administrative
Reformg and the Ministry of Finance.

frag it & faq fosar e Aa-
TR * giearg

7559, Wt wrem wat:  aar
AN AL AAFFN T

(%) w¥e sy H aighaa srfaay
W wiginy saaifadt & At wit
qrea GiTATAT T Aidiesa frag a4l
F A w133 G973 Farswe AT AL
wifz ® Fr-va0 ghagd W §;
LI5S

(&) Fro dto Rogq #r weaqar
T fasd adf g w0 wfadga qar
9ET 9T T qF @7 AN ?

g Watag ¥ wea  wA (<
QT _weAr ) (®) <rom
¥ syrca /G feaid wgm w0 @
g "I 924 F 927 92 3@ [ ArQAr |

(@) st w  sfadza RO
WX AfwIr F qET QLT ¥ qET T
W@ fear s

Appointment of a Hindi Adhikari in
Maruti Lid.

7560, SHRI CHANDRAPAL SHAI.
LANI. Wil the Minister of INDUS-
TRY be pleased to state:

(2) whether provisions of the offi-
cial Act are being followed
up in Maruti Udyog Itd.; ang
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(b) if s0, whether necessary action
hag been taken for the appointment
of Hindi Adhikari in executive cadre
at the initial gtage?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA):
(a) and (b). The new Company has
been incorporated recently. The gques-
tion of appointing Hindi Officers etc.
is under consideration,

Palekar Wage Tribunal Award

7561. SHRI SONTOSH MOHAN
DEV: Will the Minister of LABOUR
be pleased to state:

(a) the dailies in Assam 'which have
implemented the Palekar Wage Tri-
bunal Awarg for Journalists and non-
journalists; and

(b) when the remaining dailies are
likely to implement it?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR (SHRI-
MATI RAM DULARI SINHA): (a) It
hag been reporteg by the State Gov-
ernment of Assam that three dailies
viz, The Assam Tribune, Assam Bani
and Dainik Assam have implemented
the recommendations of the Palekar
Tribunals.

(b) The matter has been taken up
with the Government of Assam and
their final report is awaited.

Transfer of LA.F. Responsibilities (o
HAL

7562. SHRI ANWAR AHMAD:
SHRI BHEEKHABHAI:

W:l the Minister of DEFENCE be
Dpleased to state:

(a) whether the Air Force is regu=
larly transferring the IAF responsis
bilities of HAL and other Organisa-
tions which in turn mar the career
of Civilian employees; and

(b) if so, the reasons why emplo-
yees are also not tranferred along-
with the responsibilitieg to improve
their career prospects ?





